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htaib of ecbunes in r a p t  of other Public Sactor Unda; 
bkbm are ols h1lows:-- 

Nirnre of t k  Wic Sector Expansion Scheme 
-tP 

Ntbd Fettilizers Limited . ' M/s NFL have sent a proposal for douhling 
the capacity of their ammonia/urea plant 
at Vijaipur, Guna (M.P.) at an estimated 
cost of Rs. 694.56 crores. 

Madras Fertilizers Limited . A proposal from MJ?L for revamping of 
existing plant at an estimated cost of 
Rs. 314.35 crores including ioreign exchange 
of Rs. 89.88 crores, has been approved by 
Government. 

Rasbtriya Chemicals RCF have proposed to set up a 900 TPD 
& Fertilizers Limited . . Ammonia and a 1200 TPD Nitro Phosphate 

Plant at a cost of Rs. 768.00 crores includ- 
ing foreign exchange component of Rs. 
154 crores. 

P'h~~phakS 
& Chemicals Limited. 

PPCL have proposed to set up a Pyrites 
based Sulphuric acid cum SSF plant at 
Saladipura at a cost of Rs. 82 crores 
for a capacity of 600 TPD SSP. 

3661. SHRI RAMACHANDRA 
-PA: Will the Ministcr of 
INFORM.4TION AND BROADCAS- 
TING k pleased to state: 

(a) the rules regarding sc4ting up 
of Elm Censor gciard and other h- 
sor Boards of the Ministry and the 
eligibifitg condition f& becoming a 
member d thsra Boards; 

(b) wectber'tbe fortna Government 
baa cmdtrlted Film Cellll~r Bogrd 
d T.V. Serial Censor Board; if so, 
whether t h e  had f o l b e d  the rules: 
and 

Central Government ' constitutes the 
Board of Film Certification for the 
purpose of sanctioning films for pub- 
lic exhibition in tennspf the provi- 
sions of the Cinematograph Act, 1952, 
which consists of a Chairman and not 
less than 12 and not more than 25 
other members. Only eminent persons 
from different walks d life, such as 
social sciences, law, teaching, srt. etc.. 
who are qualified, in the opinion of 
the Central Government, to judge the 
effect of films on the public, are ap- 
pointed as members; 

(b) There is no T.V. Serial Censor 
Board as such. 

w-r &c Oovcrnment would As 'egards the central af 
m h  these if so, by Film Certification. it was last iccons- 
when? tituted on 19-2-91. as per the d m :  

(c) Usaally the members of the 
THE DEPUTY MMSTER M Central Board of Film Certihtlon 

THE m Y  OP INFORMA- arc nominated for dim years. Tbe 
TK#13 - -AND BROADCASTING Board can be rommtitnted earlier in 
BEZTMAdti GIRUA WAa): (a) The a c m d a k  with the pnx!&. 


